IIT THE CEUTFAL ADMINISTRATIVE TRIEUIAL, JATEUR EENCH, JAIFRUR.
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Date of Decision: 30.10.95
OA 494 /95
RPirdhi Chard, Chaturbhuj, Golul Singh, Satya Narain Sharma, Paglhiawvesr Singh,
IV, Nayyar, Bhagwana Fam, Ssva Lal, Goverdhan Lal, Frem Chand, Govind Fam,
Mathu Lzl, Mchan Lzl, Pam Swavroop, Manizh Panduvzy and Mohd. Aijas
... APPLICANTS.
VERSUS
Union of India and others
... RESPONDENTS.
CORAM:
HON'BELE MR, GOFAL FRISHMA, VICE CHAIFMAN

HON'ELE MF. O.F, SHAFMA, MEMEEF (A)

For the Respondsants : cen -

FEP HOI'BLE MF. (C@AT FFISHNA, VICE CHAIFMAN

Applicants, named alwve, have prayed in this applicaticon uw/s 19 of the

Administrative Tribunals Act, 1985, for a dirzction to the raspondsnis to grant
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L6 as also fovr a divection to veifix them in the pay scals of Ps.975-1540

instead of Rs3.800-1150, as z2llowzd in the casz of Balu Fam Bal and Phagat

2. Wz havz hoard the learned counszl for the applicants and havs perused

the records.

‘: 2. The lecarned counszl for the applicants statss that the representation

in this behalf, at Amnexure A-6 daced 2.7.95, on che subjecc of vpgradation of

ad ]"y' che FRETe] ) wlents
and hz, thersfors, wantz the sams to ke dzcidzsd lkecsping in vizv thz decisicon of
the Cuttacl: Banch of ths Tribunal in 0a 177/9%4 rzad wich MA 412/924 daied
11.8.94.

thisz 02 at thz =staye of adinission with a
dirzction to the vespondencs to dscide the representation ab Annzmurs A-6 dated
2.7.95 leeping in vizw the ordesr of the Cutiack Bench of the Tribunal in OA

177/93 daced 11.

~

94, at Amnexure A-Z4, within three monchs from che date of

o
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rzozipt of a copy of this ordar Let a copy of the OA alongwith the paper khook

CQ¥K0&H and the riprzsencation alongwith a copy of Amnexure A-4 be 2:int ko the Deputy
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yicsl Survey of India, Jhalana Doongri
Complze, Jaipur, (Pespondent No.3).  The applic
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